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SHRI S. M. BANERJEE: I would
like to know from the hon. Minister
whether it is a fact that in the abs-
ence of hospitals or dispensaries in
the rural areas the Government pro-
pose to have mobile dispensaries with
qualified doctors 6 that medical bene-
fits can be had by the village popula-
tion also.

SHRI UMA- - SHANKAR DIKSHIT:
This is an excellent suggestion, I
have my§elf had this matter examin-
ed, at not a very serious level. It has
not yet gone to- the Ministry of
Finance, Planning Commission, etc. It
is an rexe¢ellent suggestion. But there
are aspects which will require very
careful consideration particularly in
regard to the use of vehicles and their
maintenance, “repairs, etc. N

Proposal te: build New Shipyards

Establishment of Central Design and

Research Centre for Ship Building and
Foreign Collaboration

-+

*383. SHRI P. M. MEHTA:
SHRI P. GANGADEB:

Will the Minister  of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether Government of India
are going to build two new shipyards
and - establish  a- Central Design and
Research Centre. for ship-building;

(b) if so, where the new shipyards
are expected to be located;

_(c) whether ship builders in Britain
and West Germany were interested in
India’s proposals for' collaboration
arrangements to build two new ship-
yards; and

(d) if so; the nature and extent of
the help these two countries would
give? '

'THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THE
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MINISTRY OF SHIPPING AND
TRANSPORT (SHRI OM- MEHTA):
(a) The question of setting up more
shipyards in the country is under con-
sideration, It is also proposed to set
up a Central Marine Design and Re-
search Organisation.

(b) The location of new shipyards
has yet to be decided.

(¢) and (d). Yes, Sir. Possibilities
of collaboration are being explored.

SHRI P. M. MEHTA: I would like
to know from the hon. Minister whe-
ther, taking into consideration the
natural advantages of the sea-coast
of Saurashtra and the facilities of
good harbours of Saurashtra, any
proposal is under consideration to set
up one Shipyard in Saurashtra region
of Gujarat and; if so, the proposed
location of the mew Shipyard and; if
not, the reasons thereof.

SHRI OM MEHTA: The Gujarat
Government has recommended Por-
bunder as the site for the new Ship-
yard, But I cannot say anything at
this stage because all the preposals
which have been received from vari-
under
consideration. . The. decision will be
taken only in the Fifth Plan. Nothing
can bz said at this stage.

SHRI P. GANGADEB: I would like
to ask the hon. Minister whether the
Government has made any study of
the designs, technical and managerial
capabilities to build bigger ships in
India and; if so, what are the broad
details thereof.

SHRI OM MEHTA: No comprehen-
sive study has yet been made. But
we are going to set up a Design Cen-
tre for this and already Poland has
agreed to give us some help in. this
direction. The talks are still going
on, After that, we will know where
we stand. At present, we are pur-
chasing the know-how from foreign
countries.

SHRI P. R. SHENOY: I would like
to know from the hon. Minister whe-
ther the possibility of putting up a

oy
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